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Technical LiccDce Alireemen.s 

3948. SHIH RABI RAY: 
SHRI D. N. PATODIA: 

Will the Minister of INDUSTRIAL 
DEVELOPMENT AND COMPANY AFF-
AIRS be plcaseJ to state: 

(a) whether it is a fJct that the Con-
federation of the British Industry according 
to a report in 'N.:Jlional /faald' of 27th 
September, would send a small team of 
British specialists to India to look in depth 
into the dIfficulties surrounding the issue 
of technical licence a!:rcements and allied 
lubjects; and 

(b) ifso. the main features 1 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY AFF-
AIIilS (SHRI F.A. AHMED) : (a) and (b) : 
A declaration of the Confederation of 
British Industry visited India in the last ~ek 
of November, 1968 for discussions with tho 
Government of India Int~r alia on teChnical 
collaboration arrangements. The deleption 
had discussions with the Deputy Primo 
Minister, the Minister for Industrial Deve-
lopment and Company Affain, tbe Minister 
of Commerce and 10IDO .. nior Government 
oftlcials. 

The discussions were wide-ran.ina and 
amona other mallen. covered .esearch and 
development in India different fOllDl of 
obtaininl technical 'know-how' relatlona 
between the panics 10 technical collalxlra-
tIoo ..,._ts, tbe problema of repotltive 
Import of pow-bow. cncourapmant or 

'Cllportl I'rom India _ 1M buiI 01 pIIJ-

... aod~ 

EKport of P.coek , ....... 

3949. SHRI RABI RA Y : 
SHRI S. A. AGADI : 

Will the Minister of COMMER.CE b. 
pleased to state : 

<a) whother it is a fact that larle qua,,-
lities of peacock feathers are collected. b, 
killing Ihe bird., for exporl purpoaes; 

(b) if so, the lolal quantily of peacock 
~cathers exported, year wise, SiDCO~I966 to 
1962; 

(c) Whether il is also a fact that larae 
quantities of peacock feathers are collected 
in Mysorc State for export; 

(d) if so, how many exporters are stili 
allowctllo export this item; and 

(0) whether Government are consldor-
ing to ban the export of peacock featbera 
to prevent Iho national bird from beeo.Iot 
extlncl1 

THE DEPUTY MINISTER IN THB 
MINISTRY OF COMMERCE (SHRI 
MOHD. SHAFI QURESHI) : (a) No, Sir. 

<b) Howover. a quantity of 11 •• 75 KII, 
and 4,080 KII. was exported durinl tbo 
yean 1966-67 and 1967-68 respectively. 

(c) The Information is beiDa collected 
and will be laid aD the Tablo of tho Houll. 

(d) 26. 

(e) No, Sir. 
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